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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 3198 OF 2007
BEFORE THE REG STRAR SUNI L THOVAS

AGRI CULTURAL PRODUCE MARKETI NG COVMIT. Appel | ant (s)
VERSUS

BANNAMMA & ORS. Respondent ( s)

(Wth appl n(s) for Raising additional grounds

Date: 07/12/2012 This Appeal was called on for hearing today.

For Appellant(s)
Ms. Anj ana Chandr ashekar, Adv.

For Respondent (s)
M. A S. Bhasne, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Bot h si des have been served. It is submitted by both sides that
no further steps are required. Hence, |list the matter before the
Hon’ bl e Court as per rules.
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